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HEIITA, TYUTAT i I8 HaATe
GERISEIE EECR IR E IR
g

T2 faeett, 16 fe|waIT, 2025

T, 5941().— Frx 1T TTHIT, TYET o6 T LT & Hareor stterf==H, 1960 (1960 FT 59) it
g7 15 (1) FTT T&T ARAT T TINT Fd g, TN T2 T Gaedt [a=or i wiaerr % foro qfafa
(FEHTEET) F T F AT FIA FaeT AT o6 TS0 6 AR, Ue 3- 3T G (i) § T qaa
HLFHTY, AT, TYATAT ST ST HATAT o {ad1h 16-01-2025 F Fr.30. 323(3N) # TFwfortaa dorres
FIAT 8, AAT:-

2. I ATATAAT H ,--
(F) FH F. 8 3T 11 F =419 q¥ faferfera afafs= &t S

8. =f. =fw fig, aAT==- UH, A AT AHTT TRUS (ASHTHAR), TATAT|
(FafAfe, SRAT FrEFTTT FFETT 7R, 7TE faoet)

8601 GI/2025 )
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11. =T, AN A ZIL, TATHAF - T, AL T AT AR FEI1 (FF-uaarsue’), garars|
(F3fAfer, S gi=rfa#i @y, 75 o)

[FT. % . &1 -11011(13)/9/2024-Frfefuasu-Sugius)
. EHTETHT &1, T qi=a

feroquft: et 9% s Geet FeEr s aeer F oo atafy (Semag) @ gEsteT e F e,
STEITIOT SATEE=AT HHTeh 1.3, 323(3T) faATH 16.01.2025 FTT 7T 197 o7 oy srferg=a g
T, 4884(3T) oAt 23 sy, 2025 FRT Hemfad &R |

MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING
(Department of Animal Husbandry and Dairying)
NOTIFICATION

New Delhi, the 16th December, 2025

S.0.5941(E).— In exercise of the powers conferred by Section 15 (1) of the Prevention of Cruelty to Animals
Act, 1960 (59 of 1960), the Central Government hereby makes the following amendment in the Notification of
Government of India in the Ministry of Fisheries, Animal Husbandry & Dairying Number S.0. 323(E) dated 16.01.2025
published in Gazette of India, Extraordinary, Part Il- Section 3- Sub-section (ii) notifying the constitution of the
Committee for Control and Supervision of Experiments on Animals(CCSEA), namely:

2. In the said notification:-
(a) atentry related to the serial number 8 and 11 following entries shall be inserted—

8. Dr. Ruchi Singh, Scientist- F, Indian Council of Medical Research (ICMR), Headquarters.
(Representative, Indian Council of Medical Research, New Delhi)

11. Dr. Nagendra R. Hegde, Scientist - H, National Institute of Animal Biotechnology (BRIC-NIAB), Hyderabad
(Representative, Department of Biotechnology, New Delhi)

[F. No. V-11011(13)/9/2024-CPCSEA-DADF]
Dr. Muthukumarasamy B., Jt. Secy.

Note:
The Committee for Control and Supervision of Experiments on Animals (CCSEA) was reconstituted in the
Extraordinary Gazette of India vide notification number S.O. 323(E) dated 16.01.2025 which was amended vide
notification number S.0. 4884 (E) dated 23rd October, 2025.
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